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Item No.02 Court No.1

BEFORE THE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA
(THROUGH PHYSICAL HEARING WITH HYBRID MODE)

Original Application No.21/2025/EZ
(Earlier O.A. No.02/2025/PB)

Diksha Bharti Applicant
Versus

State of Bihar & Ors. Respondents

Date of hearing: 16.12.2025

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

HON’BLE MR. ISHWAR SINGH, EXPERT MEMBER
Applicant: Ms. Diksha Bharti, in person (through VC).
Respondents: Mr. Surendra Kumar, Advocate for respondents no.l to 3
(physically in EZB).
Mr. Ghanshyam Pandey, Advocate for respondent no.4 (through

VC).
Ms. Amrita Pandey, Advocate for respondent no.5 (through VC).

ORDER
L It has been pointed out that inspection report dated 19.03.2025

was filed with the counter affidavit dated 30.04.2025 filed by respondent

no. 5.

2: Counter Affidavit dated 15.12.2025 has been filed by respondent

no. 4-Nagar Nigam, Saharsa, which is taken on record.

3. Counter affidavit has been filed by respondents no.1 and 2 but it
has been put in defect due to annexures not attached, pagination not

done etc.

4. The defect may be cured within one week and thereafter, the same

may be placed on record.
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5. Learned Counsel for respondent no. 4 seeks eight weeks’ time for

filing of additional response, which prayer is allowed.

6. No response has been filed by respondent no. 3. Response by

respondent no. 3 may also be filed within eight weeks.

7. List on 25.02.2026 for further consideration.

Arun Kumar Tyagi, JM

Ishwar Singh, EM
December 16th, 2025
Original Application No.21/2025/EZ
(Earlier O.A. No.02/2025/PB)
R
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